To,
The Registrar,
National Green Tribunal,
Principal Bench,
New Delhi.
No. 1361 /6 [0R-6u5/Lalit Kumay /20624 Date- 24 |02 |2024

Sub: Response On Behalf Of U.P. Pollution Control Board In the matter of
Original Application No. . 645 of 2023, Lalit Kumar Jain Vs. State of U.P.
Dated 08.01.2024 Passed By Hon’ble NGT

Sir,
Hon’ble NGT has passed an order dated 08.01.2024 in Original Application

No. 645 of 2023, Lalit Kumar Jain Vs. State of U.P.. The operative portion of the

order is as under:-
.... "1.This original application is registered on the basis of the letter petition sent by one Mr. Lalit
Kumar Jain resident of Nehru Road, Baraut, Baghpat. In the letter petition the complaint is in
respect of discharge of sewage in the irrigation canal known by the name of Rajwahe. It is stated
that the said irrigation canal flows from Baraut and goes to different villages and the water of this
canal is used for the irrigation purposes but the Municipal Corporation, Baraut is discharging the
effluents from several drains in this canal as a result of which the water of the canal has become
poisonous and health hazard has been created to the residents and cattle. It is also stated that
there is a proposal for discharge of the drain water from the drains to be constructed on both side
of Binauli Road in the canal.
2. Letter petition raises substantial issue relating to compliance of the environmental norms.

Hence, we deem it proper to implead the following respondents and issue notice to them ;-

(1). Member Secretary, Uttar Pradesh Pollution Control Board (UPPCB),

(2). District Magistrate, Baghpat and

(3). Commissioner, Municipal Corporation, Baraut, Baghpat.

3.Let the notice be served upon the above respondents. Respondents are directed to file their

response atleast one week before the next date of hearing by email at judicial-
ngt@gov.in preferably in the form of searchable PDF/ OCR Support PDF and not in the form of
Image PDF ... ....

In compliance of the above said order, a Response is being submitted for
perusal and necessary action please.
Enclosure: As above

Yours faithfully

Plrdor
(Bhuvan Prakash Yadav)
Regional Officer,

UPPCB,Meerut



Response On Behalf Of U.P. Pollution Control Board In the matter of

Original Application No. . 645 of 2023, Lalit Kumar Jain Vs. State of U.P.
Dated 08.01.2024 Passed By Hon’ble NGT

Hon’ble NGT has passed an order dated 08.01.2024 in Original Application
No. 645 of 2023, Lalit Kumar Jain Vs. State of U.P.. The operative portion of
the order is as under:-

... '1.This original application is registered on the basis of the letter petition sent by
one Mr. Lalit Kumar Jain resident of Nehru Road, Baraut, Baghpat. In the letter
petition the complaint is in respect of discharge of sewage in the irrigation canal
known by the name of Rajwahe. It is stated that the said irrigation canal flows from
Baraut and goes to different villages and the water of.this canal is used for the
irrigation purposes but the Municipal Corporation, Baraut is discharging the effluents
from several drains in this canal as a result of which the water of the canal has
become poisonous and health hazard has been created to the residents and cattle. It is
also stated that there is a proposal for discharge of the drain water from the drains to
be constructed on both side of Binauli Road in the canal.
2.Leiter petition raises substantial issue relating to compliance of the

environmental norms. Hence, we deem it proper to implead the following respondents
and issue notice to them ;-
(1). Member Secretary, Uttar Pradesh Pollution Control Board (UPPCB),
(2). District Magistrate, Baghpat and
(3). Commissioner, Municipal Corporation, Baraut, Baghpat.

3.Let the notice be served upon the above respondents. Respondents are directed
to file their response atleast one week before the next date of hearing by email
at judicial-ngt@gov.in preferably in the form of searchable PDF/ OCR Support PDF
and not in the form of Image PDF.... ....

In compliance of the Hon’ble NGT order dated-08.01.2024 the Response on
behalf of U.P. Pollution Control Board is as follows;

1. A Joint Committee comprising of Regional Officer, Uttar Pradesh
Pollution Control Board, Meerut, Executive Engineer, Irrigation
Department Baghpat and Executive Officer Nagar Palika Parishad
badaut baghpat was constituted in compliance to the Hon'ble NGT Order
dated-08.01.2024 by District Magistrate, Baghpat and that Joint
Committee inspected the site on 14.02.2024. During inspection it was
found that bioremediation of the effluent is being carried out. Samples of
the effluent flowing in the Rajbaha is collected from upstream near Delhi-
Saharanpur Highway and downstream after bioremediation from NPP

Border. The quality of downstream of Rajbaha after bioremediation was
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found achieving to the standards prescribed for the irrigation purposes. At
the time of inspection by the Joint Committee it was found that garbage
and plastic was litter in the entire length of Rajbaha in town area. Joint
Committee recommended that Nagar Palika Parishad, Baraut, Baghpat
should take necessary steps to remove the garbage and plastic waste and
stop disposal of solid and plastic waste in Rajbaha. Joint Committee

Report is enclosed as Annexure-A. with this response.

2. As per the recommendation of the Joint Committee report U.P. Pollution
Control Board has issued direction vide letter dt 23.02.2024 against the
Executive Officer Nagar Palika Parishad badaut Baghpat to ensure the
compliance of various provisions of Solid Waste Management Rule 2016
as amended. The copy of the Direction dt 23.02.2024 is enclosed and
annexed as Annexure-B.

A Response is being submitted for perusal and necessary action please.
w"%{vﬁ M

(Bhuvan Prakash Yadav)
Regional Officer
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7
eport in compliance of Hon’ble NGT Order dt.08.01.2024 in Original

Apr lication No. 645 of 2023, Lallt Kumar Jain Vs State of U.P.

Background-

Hon’bie NGT in its Order Dated 08.01.2024.in Original Application‘?\lo. 645 of
2023, Lalit Kumar Jain Vs. State of U.P., which is registered on the basis of letter
petition filed by complainant Lalit Kumar Jain. Order of the Hon’ble Tribunal is as

below:-

.. 1. This original application is registered on the basis of the letter petition
sent by one Mr. Lalit Kumar Jain resident of Nehru Road, Baraut, Baghpat. In the
letter petition the complaint is in respect of discharge of sewage in the irrigation
cangl known by the name of Rajwahe. It is stated that the said irrigation canal
flows from Baraut and goes to different villzges and the water of this canal is used
for the irrigation purposes but the Municipal Corporation, Baraut is disb};arging the
effluents from several drains in this canal as a result of which the water of the
canal has become poisonous and health hazard has been created to the residents

and cattle. It is also stated that there is a proposal for discharge of the drain water

from the drains to be constructed on both side of Binauli Road in the canal.

2. Letter petition raises substantial issue relating to compliance of the
environmental norms. Hence, we deem it proper to implead the following

respondents and issue notice to them ;-
(1). Member Secretary, Uttar Pradesh Pollution Control Board (UPPCB),
(2). District Magistrate, Baghpat. “
(3). Commissioner, Municipal Corporation, Baraut, Baghpat.

3. Let the notice be served upon the above respondents. Respondents are
directed to file their response atleast one week before the next date of hearing by
email at judicial-ngt@gov.in preferably in the form of searchable PDF/ OCR Support
PDF and not in the form of Image PDF.

4. List on 06.03.2024 _&
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5. A copy of this order, along with a copy of the petition, be forwarded to the
Me;'nber Secretary, UPPCB, District Magistrate, Baghpat and Commissioner,

Municipal Corporation, Baraut, Baghpat by e-mail for compliance.”....

in continuation of acknowiedgment of order of the Hon’ble Tribunal, Regional
Officer UPPCB, Meerut vide letter dated 11.01.2024 made communication to
Executive Officer, Nagar Palika Parishad, Baraut, Baghpat for necessa'r; action in
respect of complaint raised before Hon’ble Tribunal annexed as Annexure-1. District
Magistrate, Baghpat vide letter No. 853/ST Camp-75/NGT/2023, dated 23.01.2024
called report for disposal through ADM (F/R) making the mutual co-ordination by
UPPCB, 'lrrigation department and Nagar Palika Parisad to produce before Hon’ble

NGT annexed as Annexure-2.

Inspection of site and observation:-

Field inspection of site is carried out on 14.02.2024.

Nagar Palika Parisad (NPP), Badaut is an old town situated in district- Baghpat.
It was town area in 1870 then Nagar panchayat in 1921 then Nagar Panchayat in

1966 then Nagar Palika Parisad since 2017. Population of the NPP Badaut is 1.03 Lacs

as per census 2011.

Meerapur, Rajbaha is originated from Purvi Yamuna Nahar in Meerapur.
Rajbaha is of 90 cusec capacity and terminated in Village Pilana, Baghpat after
covering approx. 25 km stretch. Approx. 05 km length of Rajbaha flows in Baraut
town. Major part of the town length of Rajbaha made Pakka by Nagar Palika Parishad

making retaining wall for local roads laying long with Rajbaha.

Length of Rajbaha in town is inspected between Delhi-Saharanpu'r';ﬁghway to
D/s of NPP. During inspection flow of water of irrigation system is not observed in
the said Rajbaha and hénce irrigation was not observed. Sewage/Septic Tank over
flow (Grey Sewage) of adjacent area of both sides of Rajbaha in whole length of
populatfon is being discharged in Rajbaha through local nalees and Individual
Outlets. It is very difficult to estimate the exact quantity of sewage discharge in
Rajbaha. NPP may assess the quantity on the basis of per capita. It is presumed that

sewage discharge in Rajbaha is approx. 1.50 MLD. 4 .
. .Y
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¢ Nagar Palika Parishad vide its letter no. 77/2023-24/Mukhya Karyalya/Nirman,

> dated 30.01.2024 has issued work order to M/s Greenway Technologies,

! . Vasundhara, G-9, ML-2, Gaur Empire, Sector-11, Ghaziabad, U.P. for Bioremediation
of the discharge flowing through Rajbaha which is annexed as Annexure-3. During
inspection it is found that bioremediation of the effluent is being carried out.
Photographs taken during inspection is incorporated with report. Samples of the
effluent flowing in the Rajbaha is collected from upstream near Delhi-Saharanpur
Highway and downstream after bioremediation from NPP Border. Analysis report is
annexed as Annexure-4. The quality of downstre_am of Rajbaha after bioremediation

is found according to the standards prescribed for the irrigation purposes.

fhrown garbage and plastic waste is observed in the entire length of Rajbaha
in town area, which reflects bad impact. It is acknowledged that irrigation
department through its letter dated 25.10.2023 and 12.02.2024 raised objection to
Nagar Palika Parishad to stop the illegal disposal of solid and plastic waste in Rajbaha.

Copy of the letters are annexed as Annexure-5.

Findings:-
1. Nagar Palika Parishad, Baraut, Baghpat should take necessary steps to stop
illegal disposal of solid and plastic waste in Rajbaha.

2. NPP should immediately establish screens at required places to stop the
" plastics and garbage flow in the Rajbaha.

3. NPP Should regularly clean this channel.

4. NPP, Baraut should make plan for sewage network and treatment of the

sewage.

Report is submitted for kind consideration.
Yogesh Kumar Mishra, A.E.E., %"‘y ¥
U.P. Pollution Control Board, Meerut
Suraj Pal Singh, A.E., &
Irrigation Division, Baraut, Baghpat
Manoj Kumar Rastogi, Exicutive Officer, ___%&%
Nagar Palika Parishad, Baraut, Baghpat !

Rajendra Joshi, A.E.,
Nagar Palika Parishad, Baraut, Baghpat
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12 Phone :- 0121-2577676 Annexwre—~41

Email id :- romeerut@uppcb.in
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".... 1. This original application is registered on the basis of the letter petition sent by one Mr. Lalit Kumar
Jain resident of Nehru Road, Baraut, Baghpat. In the letter petition the complaint is in respect of discharge
of sewage in the irrigation canal known by the name of Rajwahe. It is stated that the said irrigation canal
flows from Baraut and goes to different villages and the water of this canal is used for the irrigation
purposes but the Municipal Corporation, Baraut is discharging the effluents from several drains in this canal
as a result o7 which the water of the canal has become poisonous.and health hazard has been created to
the residents and cattle. It is also stated that there is a proposal for discharge of the drain water from the
drains to be constructed on both side of Binauli Road in the canal.

2. Lletter petition raises substantial issue relating to compliance of the environmental norms. Hence,
we deem it proper to implead the following respondents and issue notice to them ;- (1). Member Secretary,
Uttar Pradesh Pollution Control Board (UPPCB), (2). District Magistrate, Baghpat and (3). Commissioner,
Municipal Corporation, Baraut, Baghpat.

3. Lettke notice be served upon the above respondents. Respondents are directed to file their response
atleast one week before the next date of hearing by email at judicial-ngt@gov.in preferably in the form of
searchable PDF/ OCR Support PDF and not in the form of Image PDF. ¢
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(A GOVERNMENT APPROVED LAB) e
& Plot e, 1132, 8.8, of G, T Road inﬁmstﬁai Ama, Ghaziabad {ULP.) - 201001
gmail ; atsis ;?;if?{ 12@ymall.com Wobsite ww no{ Pho 9911516076, BB11736083
WS TEST REPORT
TEST REPORT NG ETS/HB47-602/2024 DATE OF REPORT: 08022024
WASTE Wﬁ'{ﬁﬂ SAMPLE ANALYSIS REFGR?’
Mame And Address of Customer 1 B's, EXECUTIVE OFFICER,
NAG&T’ PALIKA PARISHAD BARAUT,
BAGRAT
Date of Sampling o 43.02.2024
Analysis Start Date ; (5.02.2024
Analysis End Date s 08.02.2024
Sampile (& Mo ¢ 18476
Sampling Done By : ETSSTAFF
Sampling Description : BEFORE TREATMENT
Sampling Location . MEERAPUR RAJNAHA (AMINAGAR SARAI RDAD CULVERT)  —~

WITHIN BOUNDARY NAGAR PALIKA PARISHAD BARAUT

Sampling Method i s BTSSETPWATER-DZ

Sample Quantity C s 201t :

Lacking Condition ; SEALED

Packed. In .+ PV.C.CANE

- " "Test Parameter ’ Omit ] Resuit | TestMothod |

Mo, 3
LR L T {76 APHA4B0D-H+

 Total Suspended Selids,(TSS) | mgll | 1220 | APHA2540-D

Ol & Grease, (086G) “mgll | 14 | APHAS5520-D
|4 | Biotogical Grygen Demand(BODs:27°C) | mg/l. 88.0 | IS: 3025 {Part-44)
! Chemical Oxygen Demand,(COD} | mgi. | 20800 | APHA5220-B_

#reesind of Test Report** -

Fur il“’?‘»éfw g

RS
b Feab report, withent TS LAR s‘%f}i,{!{;l{

Lo Fhe pesuits imlioated ondy TRe0er g

e X \mu) &\&&\m\xx\ﬁ\w biithaid :.»

4, $ur abiliy Is Hmited o fvolce nlu; tmh
£ Fhe sample shati be diestraved siter 15 days & Bielonfest s Perbludiic sumgte stisdl b destrored hamedintely after s of tost vepove,
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Annei wne— U
- el REGIONAL OFFICE
U.P.POLLUTON CONTROL BOARD
.~ MEERUT
’ ANALYSIS REPORT
Sr. ' : ’ BOD COD TSS
No. Sampling Point Date of Sampling | Colour pH (gD @) (mg/l)
Meerapur Rajwaha .
1 Baraut U/S 14.02.2024 Greyish | 7.56 48 204 107
Meerapur Rajwaha =
. Baraut D/S 14.02.2024 | Greyish | 7.67 52 216 112

15-2-24 1922024 CE ?« e

LA JRF IRF , RegigtRSfieer

U.p "ollution Control Board
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UTTAR PRADESH POLLUTION CONTROL BOARD
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R ufge gRug a:a

Gawe -amma | (( $1RIeI I8 }>
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HRITT

FUU TWF ANID B G YRV IR B @K B | Jad dad A JAT ST 8 B qio gHoTiodio H
Renl| 30 W0 645 2023 1alit Kumar Jain. Vs State of Uttar Pradesh § WRd 3w f&A1d 06.01.2024 & AT
3 s 2 -

| This onginal application is registered on the basis of the letter petition sent by one Mr. Lalit Kumar Jain
resident of Nehru Road. Baraut, Baghpat. In the letter petition the complaint is in respect of discharge of sewage in the
irrigation canal known by the name of Rajwahe. It is stated that the said irrigation canal flows from Baraut and goes to
different villages and the water of this canal is used for the irrigation purposes but the Municipal Corporation. Baraut
is discharging the effluents from several drains in this canal as a result of which the water of the canal has become
poisonous and health hazard has been created to the residents and cattle. It is also stated that there is a proposal for
discharge of the drain water from the drains to be constructed on both side of Binauli Road in the canal.

2.Letter petition raises substantial issue relating to compliance of the environmental norms. Hence, we deem it
proper to implead the following respondents and issue notice to them ;-
(1). Member Secretary, Uttar Pradesh Pollution Control Board (UPPCB),
(2). District Magistrate. Baghpat and
(3). Commissioner. Municipal Corporation, Baraut, Baghpat.

3.Let the notice be served upon the above respondents. Respondents are directed to file their response atleast one
week before the next date of hearing by email at judicial-ngt@gov.in preferably in the form of searchable PDF/ OCR
Support PDF and not in the form of Image PDF.......
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